Filing No.

Calcutta High Court (Appellate Side)

Defective Report ~~ with Scrutiny date From 15-07-2025 To 15-07-2025~All rows are shown

Name of Petitioner

Name of Learned Compliance

Advocate

By Date

List of Defect(s)

Sl Case
No. Type
1 co
2 co
3 CRM(A)
4  CRM(A)
5 CRM(A)
6  CRM (A)
7  CRM(M)
8  CRM(M)

2596/2025

2604/2025

2516/2025

2520/2025

2522/2025

2524/2025

1059/2025

1088/2025

SAMIRAN DE AND ORS
Mobile:9433720048
Email:DEBALEENA.MAIL@GMAIL.COM

M/S BRIDGE AND ROOF COMPANY
Mobile:8105075530
Email:ANJU.B@GMAIL.COM

ROOP CHAND TOSNIWAL
Mobile:9038996616
Email:SUDHASHATV@GMAIL.COM

XXX
Mobile:6290386886
Email:DUTTA.ANUBRATA@GMAIL.COM

SUMIT MAJHI @ SAMIR
Mobile:9002104364
Email:PALASHBAPARI@GMAIL.COM

MD RAHAMAT ALl @ RAHAMAT ALI
Mobile:9674420116
Email:AMITROYADV.HC@GMAIL.COM

SUFAL NASKAR @ BAPAN
Mobile:9831824475
Email:KALYANBHATTACHARJEE99@GMAIL.COM

PURNA BAHADUR RAI @ PURAN RAI
Mobile:7060729525
Email:KOUSTAV94@GMAIL.COM

DEBALEENA
CHATTERJEE

ANJU BANSAL

NILANJAN

ADHIKARI

ANUBRATA DUTTA

PALASH BAPARI

AMIT ROY

KALYAN KUMAR
BHATTACHARJEE

KAUSTUV SHOME

13-08-2025

13-08-2025

08-08-2025

11-08-2025

11-08-2025

11-08-2025

05-08-2025

05-08-2025

NO WELFARE LOGO ATTCHED WITH
VAKALATNAMA

WRONG SERIAL NO IN CAUSE TITLE

1) ... CLARIFICATION NEEDED REGARDING
TRIAL COURT REJECTION OR NOT AT
PARAGRAPH ONE

1) ... 1) ... VIOLATION OF ORDER DATED
18/04/2022 IN CRA(DB) 29/2022... AT PFORM,
LETTER, PAGE 2, AFFIDAVIT, 1.D,
VAKALATNAMA, BACK SHEET AND ALL
ANNEXURES AND PETITION...( ATTACH
ORGINAL AT ENVELOPE)..

2).. MENTION G.R OR SPECIAL CASE NO. AT
CAUSE TITLE PAGE AND PENDING IN WHICH
TRIAL COURT BELOW...

1) ... PS. CASE DETAILS WRONG OR
MISMATCH OR CLARIFICATION NEEDED AT
P.P. LETTER, WHOLE PETITION AND LAST
ORDER

1) ... VIOLATION OF ORDER DATED 18/04/2022
IN CRA(DB) 29/2022... AT P1 ( LT,SGN)...

2).. G.R. NO. PENDING IN WHICH TRIAL COURT
BELOW NOT MENTIONED AT CAUSE TITLE
PAGE

1) ORDER COPY OF CRM(M) 609/25 NOT
ATTACHED

1) LD TRIAL COURT REJECTION DATE
MENTIONED IN 1ST PARA NOT MATCHING
WITH CERTIFIED COPY



SI Case Filing No. Name of Petitioner Name of Learned Compliance List of Defect(s)

No. Type Advocate By Date
9 CRM 878/2025 RAFIKUL SEKH SHAYAN SACHIN 05-08-2025 WRONG ORDER TYPE.
(NDPS) Mobile:8240085988 BASU
Email:LEGALLYROOTED99@GMAIL.COM
10 CRM 888/2025 BIRAJ MONDAL AND ORS. KARABI ROY 05-08-2025 WRONG STATEMENT IN 1ST PARA.
(NDPS) Mobile:9832242509
Email:KARABIROY@YAHOO.CO.IN
11 CRR 3069/2025 SANAM AKTAR AND OTHERS SREETAMA NEOGI  12-08-2025 VIOLATION OF CRA (DB) 29/2022 ORDER
Mobile:9836157339 DATED 18-04-2022
Email:MANDALDITIPRIYAO7 @GMAIL.COM
12 RVW 221/2025 BHOLA NATH PAL AND ANR PARTHA SARATHI 13-08-2025 INCOMPLETE ADDRESS MENTIONED IN
Mobile:9163531661 DAS PETITION
13 SAT 163/2025 SWAPAN CHKARABORTY SOUNAK MANDAL  12-08-2025 1.WRONG SUBJECT CATEGORY MENTIONED
Mobile:9830150490 ON FORM.
2. WRONG LIST OF DOCUMENTS WRITTEN ON
PETITION.
14  WPA 15643/2025 ESTATE OF SRI SRI SIDDHESWARI SARBAMANGALA SWAGATA BISWAS  14-08-2025 NO CLASSIFICATION LIST IN ZERO PAGE
MATA THAKURANI 2. INITITAL PAGES NOT IN PROPER ORDER

Mobile:9903224932
Email:BISWASSWAGATAO7 @GMAIL.COM

15  WPA 15725/2025 SAMIRAN PARUYA RAJ KUMAR SAIN 18-08-2025 COMMISSIONER INITIAL MISSING IN PAGE 1
Mobile:9635420485
Email:RAJKUMARSAIN1988@GMAIL.COM

16 WPA 15728/2025 MIDNAPORE DEVELOPERS LLP ABHILASH 18-08-2025 CLASSIFICATION LIST ABSENT IN 0 PAGE
Mobile:7980510989 CHATTERJEE
Email:ADV.ABHILASH.CHATTERJEE@GMAIL.COM

17  WPA 15729/2025 MIDNAPORE DEVELOPERS LLP ABHILASH 18-08-2025 CLASSIFICATION LIST ABSENT IN 0 PAGE
Mobile:7980510989 CHATTERJEE
Email:ADV.ABHILASH.CHATTERJEE@GMAIL.COM

18  WPA 15730/2025 MIDNAPORE DEVELOPERS LLP ABHILASH 18-08-2025 CLASSIFICATION LIST ABSENT IN 0 PAGE
Mobile:7980510989 CHATTERJEE
Email:ADV.ABHILASH.CHATTERJEE@GMAIL.COM

19 WPA 15731/2025 MIDNAPORE DEVELOPERS LLP ABHILASH 18-08-2025 CLASSIFICATION LIST ABSENT IN 0 PAGE
Mobile:7980510989 CHATTERJEE
Email:ADV.ABHILASH.CHATTERJEE@GMAIL.COM

20 WPA 15742/2025 GOUTAM BHANDARI DR. RAJIB KUMAR  18-08-2025 SHORT LIST OF DATES MISSING
Mobile:9831696292 KUNDU

Email:RAJIBKUNDUW7 @GMAIL.COM
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21

22
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24
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26

27

28

29

30

31
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WPA

WPA

WPA

WPA

WPA

WPA

WPA

WPA

WPA

WPA(P)

WPLRT

Filing No.

15744/2025

15745/2025

15790/2025

15799/2025

15841/2025

15847/2025

15856/2025

15871/2025

16011/2025

273/2025

109/2025

Name of Petitioner

TUMPA GHOSH
Mobile:9830562730
Email:SGHOSHCHOWDHURY79@GMAIL.COM

RAMEEZ RAZA
Mobile:9433581388

Email:BHATTACHARYYAMRINMOY9@GMAIL.COM

ANECHA MOLLA
Mobile:9999738942
Email:BIKASH90999@GMAIL.COM

MD. LALMOHAMMAD
Mobile:9123327992
Email:SOUVIKD188@GMAIL.COM

SOMNATH GHOSH
Mobile:9830019047
Email:KGTHAKURTA@YAHOO.CO.IN

PRASANTA SAU
Mobile:9830080518
Email:SOUMAKBERA@GMAIL.COM

NURUL ISLAM
Mobile:9903314694
Email:SNEHASISDEY1910@GMAIL.COM

M/S. UNIQUE LEATHER FASHION AND ANR.
Mobile:9831713256
Email:RITUPARNAMAITRA88@GMAIL.COM

SAVITRI ISPAT (INDIA) PRIVATE LIMITED
Mobile:9051468406
Email:GUHA.CO@OUTLOOK.COM

SEK ABDUL BARI AND ORS.
Mobile:9831697721
Email: SOUMENADVHC2016@GMAIL.COM

SUBODH MONDAL AND ORS.
Mobile:9830874095
Email: ADVMRINALGHOSH@GMAIL.COM

Name of Learned
Advocate

SUDIP GHOSH

CHOWDHURY

MRINMOY

BHATTACHARYYA

BIKASH SHAW

SOUVIK DAS

KALLOL GUHA

THAKURTA

SOUMAK BERA

SNEHASISH DEY

RITUPARNA
MAITRA

ARUNIKA DUTTA

SUBHAM DUTTA

MRINAL KANTI
GHOSH

Compliance

By Date
18-08-2025

10-08-2025

18-08-2025

18-08-2025

10-08-2025

18-08-2025

18-08-2025

11-08-2025

14-08-2025

18-08-2025

18-08-2025

List of Defect(s)

ALIAS PART OF PETITIONER NAME ABSENT
EVERYWHERE

HONBLE CJ NAME SPELLING WRONG

INDEX NOT FILLED UP

SUB CAT CODE WRONG,RESPONDENT NAME
WRONG EVERYWHERE

PETITIONER DIST WRONG

DISTRICT OF RESPONDENT 9 INCOMPLETE

COMMISSIONER INITIAL MISSING IN PAGE 5

1.PAGE 2, HONBLE CJ ADDRESSING WRONG
2.CERTIFICATE AT PRAYER PAGE IS NOT
CLEAR

3.M/S IS MISSING AT STAMP

VOLUME NEED

PETITIONER SIGN MISSING IN PRAYER AND
AFFIDAVIT OF 2ND COPY

ADV SIGNATURE MISSING IN 2ND JUDGE
COPY ALL PLACES
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